ns B0 Imtroduced
[ Shrl B. R, Bhagat ]
% LR - : =.
* the U, K. Government In thip mareer, which
_goes apalna the  commitmenis made by
them fo India balaleraley a8 well as mullila-
werally. 1 am herefore, ' Instructing our
High Commissioner in London 1o bring 1o
the notice of the U. K. Government our
merions concern in the matier, The Presi-
* dent of ibe Board of Trade has himse!l said
Im his simrement that he would be inifarting
-mboeasary discustions with ihe Governments
. concerned. It is my earnent hope that these
disruion will make it possihle for the twn
- Governmenis To arrive ol & mwtually accep-
bie golmion of 1he dificulties of the texrils
* Indusries of the United Kingdom and India
in consonence with the scoepied basis of
. monombe  relationship between  the two
countrics and also 1he evolving imerpational
policy in relation to the trade of develo-
" pleg countres.
L1500 b

GOLD (CONTROL! AMENDMENT
BLL*

THE MINISTER OF ETATE IN THE

MINISTRY OF FINANCE (SHRI P C,

< BETHI) & 1 beg to move for leave to infmo-

- duce & Bill to amend the Gold (Contrel) Act,
* 1R

SHRI 5. M. BANERIEE (Kampur) :
¢ Mir. Sebi s asking for kawe 1o introduce
# Bill 10 amend the Clold Contral Act, The
Swement of Objeers and Reasons refers 1o
"the provisions  declared invalid by The
‘ Gupreme Court. The provisions in this Bill
‘mre umnecessary and ahould be scrapped.

Dividon Mo. 6]

Ahirwar, Shri Nabo Ram
Arumegam, Shri R. 5.
Asghar Husain, Shri
Amad, Shri Bhagwai Jha
Barus, Shri Bedabrata
Barus, Shri R.
Barumareri, Shri

Bhagat, Shri B. R.
Brandas, Shri R. D.

JULY 21, 19

AYES

BN Inrrofuced I

The Act had three ohjectiver, Tt almed m
poing amuggling. 1t has not stopped ; on
the other hand It has increased. It was
meant to bring out o surfsce concealed pold.
It mever eame ; it went deeper. Shri Morarji
Dewi is owt,  Founhly, ihey expected 1he
price of gold 1o come down : it has pot ;
in fact it has gone wp, In the interest of
the country and im the welfare of goldsmithy
some of whom had 10 sacrifice their lives
because of the wrong declslon of 1he Gove-
mment, the Act should be scrapped. We
wanl no amendment ; we want the Govers=
menl 10 withdraw this snd screp the
A,

st fore wxr - (wpwlt) - TEE
aftea, B ot gew frdw ek oW
wifer firar &

MR. DEPUTY-SPEAKER : 1 have receie
wed three or four notices bat only ooe pers
fon will bt permaiied,

SHRI P. C. SETHI - Parliament iy com-
petent to legislate on this matter. The
Supreme Court has struck down only five

or six provisions of the Act and 1this Bl
reciifies it.

Mr. Banerjee talks on the mérits of the
Act which we can very well ke up duriag
the coune of the debate.

MR. DEPUTY SPEAKER : The gus-

“That leave be granted 16 introduce
Bill 10 amend the Cold (Coniral) Act, 1968,

The Lok Sabha divided,

[ 1597 b
Bhanu Prakash Singh, Shei

Bhattacharyya, Shri C. K,

Bist, Shri J. B. 5,

Bohra, Shri Onkurlal

Chanda, Shri Anll K.

Chanda, Shrimati Jyotsas

Chandnka Prasad, Shri

Chatierp, Shri Krshoa Kumar

Chaturvedi, Shn R. L.

* Published in Gazsile of lodea Exracrdioary Part L, seciion 2, dated 28, 7. @9,
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Chaudhary, Shri Nitiraj Singh
Chavan, Bhri I. R,
Choudhury, Shrel J. K.
Dalbir Singh, Shri

Diaa, ShriN. T.
Dasappa, Shri Tulsiday
Deoghare, Shri W, R.
Dinesh Singh, Shri
Dixit, Shri G. C.
Diwividi Shri Mageshuary
Gajraj Singh Roo, Shri
Gandhl, Shrimayi lodira
Gapesh, Shri K. R.
Ganga Devi, Bhrimail
Gavil, Shri Tukoram
Ghosh, Shri P. K.
Goosh, Shri Parimal
Govind Das, Dr.

Gupds, Shri Lakhan Lal
Gupta, Shri Ram Kishan
Harl Krishos, Shri
Huzarlka, Skei J. M,
Hem Raj, Skri
Himatsingka, Shri
Judhav, Bhri Tulshidas
Jadbav, Shei V. N,
Jagjiwan Ram, Shri
Jamoa Lal, Shei
Kahapdale, Shri Z. M.
Kamble, Shri

Kamala Kurmari, Kumari
Karan Ringh, Dr.
Kmham, Shrl B. N,
Kavade, Shri B. .
Kedaria. Shri . M.
Kesti, Shri Sitaram
Krishna, Shri M. K.
Erishnappa Shri M. V.
Kureel, Bbrl B. M.
KEmbok Bakule, Shri
Lalohmikenthamms, Shrimau
Lalit Ben, Shri

Lutfal Hagus, Shri
Makedeva Frusad, Dr.

SRAVANA 6, 159] (SAKA)

Bl Irtroduced

Mahajan, Shri Vikram Chand
Maharaj Singh Shri

Mnane, Shri Shankarmo
Marandi, Shri

Maater, Shri Bhola Math
Mehta, Shri P. M.
Melkote, Dr.

Meoon, Shri Goviada
Minimata Agam Drass Gurw, Shrimari
Mirza. Shri Hakar Al
Mishrn, Shri Bibhuti
Mohammad Yusul Shri
Mohsin, Shri

Mirityunjay Prasad, Shel
Mukerjee, Ehrimati Sharda
Mukne, Shri Yeshwanumo -
Murtl, Shel M. 5.
Haghooor, Shri M, M.
Maidu, Shri Chengalraye
Oraon, Shei Karnik
Pahadia, Shri Jagampath
Palchoudhuri, Shrimatl s
Pandey, Shri K. N,
Panigrahi, Shri Chiniamani
Pant, 5hn K. C,

Parmar, Bhri Bhaljiblai
Pariap Singh, Shri
Parthasarathy, Shrl

< Pmel, Shri Manubhai

Patel, Shel W WL

Patil, Shri Decrag
Paiil, Shri 5. D.
Pramamk, Shri J. M.
Radhabai. Shrimati B,
Raghu Ramaiah, Shri
Raj Deo Singh, Shr
Rajagekharan, Shri
Raju. Shri D. B.

Ram, Shri T.

E:m Dhan, Shri

Ram Sewak, Shri Choudhary
Ram Subhag Singh, D
Ban Bwarup, Shri
Rapdhir Singh, Shri



FE Bill Imivoduced

Rane, Shri

Ras, Shri K. Marayana
Rawz, 5hri I Ramapathi
Rao, Shri Rameshwar
Rao, Shrl Thirumala
Raz, Dr. ¥. K. R. V.
Reddy, Shri Sudha ¥,
Reddy, Shrl Surendar
Roy, Shri Bishwanath
Roy, Shrimati Uma
Sadhu Ram, Shri
Sahn, Dr. 5. K.

Saigal, Shri A. 5.
Baleem, Shrl M. Yunus
Sambasivam, Shri
Sanghi, Shri N. K.
Sanji Rupyl, Shri

Bant Bux Singh, Shri
SBaviiri Shyam, Shrimati
Sayyad Ali, Shri

Sen, Shri Dwaipaywn
Sethl, Shei P C.
Sethuraman Shri M.
Shah, Shri Manabendrs
Bhambba Math, Shri
Shackarasand, Shri B.

Abraham, Shri K. M.
Ayarwal, Shri Ram Singh
Badruddujn, Shri
Bamerjee, Shri 5. M.
Barua, Shri Hem

Basu, Shri Jyotirmoy
PBhogaban Das, Shri
Bizwas, Shri I M.
Bramhanandji, Shrl

Brij Bhushan Lal, Shri
Brij Raj Singh-Kotah, Shri
Crukrapanl, Shri C. K.
Dmnge, Shei 5. A.

Dur, Sbri Abdul Ghani

JULY 28, 1968 R Duroduced

Sharma, Shri Madhoram
gharma, Shrl Maval Kishore
Shashi Bhushan, Shri
Bhasiri, Shri Bheopujan
Sheo Narain, Shri

Sher Singh, Shri

Sheth, hri T, M.

Bhinkre, Shri

Shiv Chandika Prasad, Shri
Shukla, Shri 5. M.
Siddethwar Prasad, Shrl
Sinha, Bhri Mudrikn

Sinha, Shri R. K.

Sinha, Shrimati Tarkeshwari
Rantak, Shri Mar Deo
Bolunki, Shri 5. M.
Bonavane, Shrl

Sunder Lal, Shel

Supakar, Shri Sradhakar
Tiwary, Shri . M.

Tiwary, Shri K. N.

Uikey Shrl M. Q.

Ulaka, Shri Ramachendra
Venkatasubtaiah, Shel P.
Virbhadra Singh. Shri
Vymi, Shri Ramesh Chandra
Yaodav, Shri Chandra Jest

Devgun, Shri Harda yal
Digvijai Naih, Shri Mahant
Dwivedy, Shri Suremdranath
Esshese, Shri P. P.
Fernandzs, Shri Gearge
Ghosh, Shri Ganesh
Gopalan, Shri P,

Gowda, Shei M. H.

Goyal, Shri Shri Chaod
Iui Singh, Shri

Jha, Shrl Bhogendm

Tha, Shri Shiva Chandra
Jeahl, Shri Japanouh Ras
Yoski, Shri 5. M.
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Kachwai, Shri Hukam Chand
Falita, Shri Dhireswar
Khan, Shri M A*
Limaye, Shri Madhu
Laba Prabhu, Shri
Madhok, Shri Bal Raj
Madhukar, Shri K. M.
Meghachandra, Shel M.
Menon, Shri Krishna
Meaon, Shri Yishwanatha
Mishra, Shri Janeshwar
Mohan Swarup, Shri
Molahu Prasad, Shri
Muhammad Ismail, Shri M.
Mnir, Bhri N, Sreckanian
Mair, Shri Yasudevan
Mayar, Shri K. K.
Paswan, Shri Kedar
Pacel, Shii J. H.

Pauil, Shei M. R.

Ranjeet Ringh, Shri

By, Shri Rabi

MR. DEPUTY SPEAKER : The result*®
of the division is @ Ayes : 159 ; Noes @ T,

The morion way adopred
SHRI P, C. SETHI : Tinteeduce vhe BilL,

STATEMENT RE : GOLD [(CONTROL)
AMENDMENT ORDINANCE

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C,
SETHI} : I lay on the Table explanaiory
smmrernent  (Hindi and  English  wversions)
giving reasons for imnwcdiate legislation by
the Gold (Comiral) Amendmen: Ordinance,
1969, as required under rule Tu(l) of the
Fules of Procadure and conduct of Business
io Lok Sabba.

Reddy, Shri Eswary

Sabon, Shri Shrl Gopal
Sambhali, Shri lshag

Satya MNarain 5iogh, Shri
Sen, Shri Deven

Shah, Shri T. P.

Sharda Naod, Sho

Sharma, Shri Beol Shanker
Sharma, Shri Narain Swarup
Sharma, Shri Yogendra
Shoarrl, Shei Prakash Vir
Shasiri, 3_!|ri Ramavarar
Shasiri, Shei Raghuvir Singh
Shastrd, Sorl Shiv Kumar
Sreedbharan, Shri A,

Suraj Bhaa, Shri

Thakur, Shri Gunonand
Tyagh, Shri O. P.
Vidyarthe, Snri R. 5.
Viswambharan, Shri P.
Yadav, Shri Jageshowar

1503 brs.

STATUTORY RESOLUTION RE:
BANKING COMPANIES [ACQUISITION
AMND TRANSFER OF UNDERTAKINGS)
ORDIMNANCE AND BANKING COM-
PANIES (ACQUISITION AND TRANS-
FER OF UNDERTAKINGS) BILL, 1969

MR, DEPUTY-5FEAKER © The House
will now take up eliscussion on the SElU-
tory Resolwtion regarding disapproval of the
Banking Companies {Acquisition and Trang-
fer of Undertakings! Urdioante and the
connected  Bill for which eight hours have
been alloaned. ... (dnrerruptions}

MR, DEPUTY-SFEAKER :
will go on record.

Will the leaders of the parties esercis
some coairol over their Members 7 They

Mothing

* Wrongty wored for ‘Noer."

** The following Members also recorded their voles for *AYES."
Sarvashei V. B, Tarodckar aod M. A. Kbag

+ Mot recorded.



